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[(a) A press ‘Consultative (nat Ad-
wisory) Committee has been consti-
tuted.
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(b) The Committee has been set up
to bring about a closer liaison bet-
ween the Governmen: and the Press
on matters relating to the Press.

(c) The first meeting of the Com-
mittee was held in New Delhi on
November 5, 1962,

(d) The Committee decided to ap-
point two sub-Committees to consi-
der, respectively, the question of for-
mation of a Press Council and the
formulation of a code of conduct for
the Press with reference to national
integration and the present emer-
gency.]
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Dr. B. Gopala Reddi: It consists of
20 people only. We cannot possibly
have all the newspapers represented
on this consultative committee. They
will get their turns perhaps.
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Dr. B. Gopala Reddi: Yes, certainly.
We have appointed two sub-commit-
tees. They will report by 15th
January and we will implement them
as soon as the reports are ready.
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Dr. B. Gopala Reddi: I do not think
.there are any discredited people on

the committee. I do not accept that
suggestion at all.
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Dr. B, Gopala Reddi: The President
of the Working Journalists’ Federa-
1ion wanted that he should have a
parity with the proprietors and
editors of newspapers which we could
not accept. We wanted to give five
representatives for the proprietors,
five for editors, five for working
journalists and five outsiders—non-
officials. But they wanted parity with
the proprietors and the editors which
we could not accept,

Shri Bhagwat Jha Azad: Since the
report will be submitted in January,
may I know whether in the last
meeting of this consultative commit-
tee would set up any norms according
to which the press could be advised
not to publish such cartoons, posters
and other things as are detrimental in
the present circumstances of the
country?

Dr. B. Gopala Reddi: That is a
different matter altogether.

Shri Sham Lal Saraf: May I know
if this consultative committee will go
into the question of advising the
Ministry on the press trends so that
the Ministry is in a position to com-
municate the same to the Government
effectively as well as to individual
Ministries?

Mr. Speaker: It is a suggestion for
action. (Interruption).
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Shri Sham Lal Saraf: My submis-
sion is whether this committee will
go into that aspect of the question,
Sir. ’

Mr. Speaker: The Minister might
answer the question.

Dr, B. Gopala Reddi: I could not
follow the question.

Shri Sham Lal Saraf: My question
is whether this committee will go into
the question of advising the Ministry
on the press trends, as they are in the
country, so that the Ministry will com-
municate the same to the Government
and the other Ministries concerned.

Dr. B. Gopala Reddi: I do not think
the consultative committee is compe-
tent to do all this. But when we have
the code of conduct, perhaps that will
cover al] these matters. The sub-
committee will go into all these
matters.

Shri Venkatasubbaiah: May I know
who are the members of the eommit-
tee?

Dr. B. Gopala Reddi: It is a long
list.

Mr. Speaker: What does he gain by
this information? Are they interested
in anybody?

Shrimati Savitri Nigam: May I
know the terms of reference given toe
the sub-committees and whether the
Minister has received any complaint
expressing dissatisfaction about the
formation of the committees?

Dr, B. Gopala Reddi: I have not
received any complaint against the
formation of the two committees. The
terms of reference of the first com-
mittee are to consider the recommen-
dations of the Press Commission
regarding the formation of a Press
Council, to examine the provisions of
the Press Council Bill, 1956 as passed
by the Rajya Sabha and to make suit-
able recommendations to the Press
Consultative Committee with regard
to the modificatians if any, which may
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be considered necessary in the provi-
sions of the Press Council Bill, 1956
as passed by the Rajya Sabha.

The terms of reference of the second
sub-committee will be to consider
formulating a code of conduct for the
press, having regard to the needs of
the present emergency in India and
to the code of conduct and integra-
tion, recommended for acceptance by
the press by the National Integration
Council at its meeting held in New
Delhi in June, 1962.

Shri Inder J. Malhotra: In view of
the emergency, why could not the
sub-committees be asked to expedite
their work and submit their reports
earlier than 15th of January next?

Dr. B, Gopala Reddi: They are
members of different parts of India.
They have to meet and consult other
people also. So, we wanted them to
submit their reports by 15th January.

Shri D. C. Sharma: The Press Com-
mission’s report is about 8 years old..
May I know what prevented the Gov-
ernment from forming the Press Con-
sultative Committee, having a code of
conduct for the press and also form-
ing the Press Council so long?

Dr. B. Gopala Reddi: The Press
Council Bill was passed by the Rajya
Sabha, but by the time it came to the
Lok Sabha, there were some differ-
ences of opinion and the Government
had to withdraw the Bill in 1956, We
are taking steps again to revive it
and to form the Press Council.

Shri Hari Vishnu Kamath: The
Minister himself has referred to the
emergency in answer to a supplemen-
tary. May I ask, apart from constitut-
ing this committee, these sub-com-
mittees, what steps or measures have
been or are being taken to reorganise
internal and external publicity so as
to gear it to the war effort and the
emergency needs?

Dr. B. Gopala Reddi: I would like
to have separate notice of this ques-
tion.
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Dr. B. Gopala Reddi: We can have

it by rotation. In a committee of 20
members, if all the important papers
are given representation, what about

other papers region-wise, language-
wise, etc.?
Development Scheme in Goa
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Shri Daji:
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Will the Prime Minister be pleased
to state:

(a) whether it is a fact that Gov-
ernment have recently sanctioned a
sum of rupees one crore for Goa
development schemes;

(b) if so, what are the development
schemes envisaged; and

(c) the priority to be accorded to
the different schemes?

The Minister of State in the Minis-
try of External Affairs (Shrimati
Lakshmi Menon): (a) Yes, Sir; a sum
of Rs. 107.51 lakhs has been sanction-
ed for this purpose.

(b) The schemes envisaged relate
to the dcvelopment of industry, agri-
culture and fisheries, irrigation and
power, community development and
panchayats, construction of roads and
bridges, development of ports, educa-
tion and health, etc.





